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1HE MINISTER OF INDUSTRIAL 
D~PMENT AND COMPANY 
AFFAlIlS (SHRl F. A. AHMED) : <a) and 
<b). The Direc:torate Goncral of Technical 
Development have received a few complaints 
fr(D 10IIUl Engineering units I'ngagcd in the 
fabrication of Steel produciS like wagons, 
trallllDiMion towers, bright bars and sbaft-
i11&l, bucIcets, mortar pans, L. P. gas cylin-
den ell;. that the main steel producers are 
DOt matiDc prompt deliveries apia CKport 
allocations. 1'beIc have been broupt to the 
no&ice of the loint Plant Committee/Iron 
.ami Steel Controll« for remedial action. 

WOODEN SUD'EIIS 

~3. SHRI CHENGALllAYA NAlDU : 
WiD dIc: MiDister of RAILWAYS be pleas-
ed to state : 

(a) wIIetber it is a fact that many State 
GOVet'lllllCllta have represented to the Rail-
way Board apinst the remunerative prices 
of wooden sleepers and large-scale rejec-
tioas; 

(II) if 10, whether they have aIao pointed 
out dlat the attitude of the Railways and 
Iar.e scale rejections affected their revenue 
and relll1ted in considerable wasta8C of good 
timber; and 

(c) the steps taken in this regard ? 

nIB MINISTER OF RAILWAYS 
{SHRI C. M. POONACHA) : (a) Yes. Sir, 
but only iD respect of prices, the representa-
tioDs beins from Madru, Mysore and 
HimacIIaI Pradesh Governments who have 
prcued for an upward revision of the prices 
filled by the sub-committee of the Central 
Board of Forestry. 

(b) No, Sir. 

(c) Dooa DOt arise, .. the prices are filled 
by the sulKommittce of the Central Board 
.,f Porestry 00 which the states are also 
rePfCSCnted. 

STocK OF Plo IRON Wl1H M.M. T.C. 
0264. SHRI PREM CHAND VERMA: 

Will the Minister of COMMERCE be 
pleased to state : 

(a) whether it is a fact that on the 31st 
DcKlembel-, 1966, the Mineral and Metal 
Trlldill.CoI:Poration had in its stock pig iroo 
worth .rupees tbree crorcs ad eleven lakhs 
which it had imported in 1964-65; 

(b) whether it is also a fact that the pig 
iroo was stocked 00 a plot of land for which 
a reot of over Rs. 4 laItbs was paid; 

(c) whether a total loss of about RI. I 
crore was incurred 00 this pig iroo; 

(d) if so, why the stock was not disposed 
of earlier and whether investigations were 
made and respoosibility for this huge 109.~ 
filled; and 

(e) if so, the result of the investigations 
and the action taken in this regard? 

THE MINISTER OF COMMERCE 
(SHRI DINESH SINGH) : (a) No, Sir. 
The Corperation had sW<:ks.,n 31st Decam-
ber, 1966 of 5,600 tons valued at lb. 18·5 
lakhs out of imports made in 1964-65. How-
eVer, the total stocks with the Corporation 
on that date out of all its imports was 
52,139 taos, valued approllimately at 230 
lakhs. 

(b) Total rent of Rs. 7·52 lakhs was 
incurred by the Corporatioo from October 
1964 to 31st March 1967 at the ports of 
Bombay, Calcutta and Madras. 

(c) aod (d). The total loss incurred on 
these imports by M.M.T.e. who wre a c t-
ing as agents of the Iroo and Steel ControDer 
is estimated at 38 ·46lakbs of rupees. There 
was diBicuity in disposiDs vf stooU because 
of the fact that the price of imported Jlig 
iron was higher than that of the inc!ilenous 
product. As the loss incurred by the C0rpo-
ration was in the course of its JI()11II&i busi-
ness transaction, no special investiptivn 
was Considered necessary. 

(e) Does not arise. 

Loss TO RAILWAYS DUE TO OusIs 
rN CoAL PJuCl!5 

0 265. DR. RANEN SEN: 
SHRl HEM RAJ : 
SHRI KAMESHWAR SINGH: 
SHRI RABI RAY: 
SHRI SRADHAJCAR SUPAKAR: 
SHRl BlBHUTI MlSHRA: 
SHRI RAGHUVIR SINGH 

SHASTRI: 
SHRI ONKAR LAL BERWA : 
SHRI RAM SINGH AYVAR-

WAL: 
Will the Minister of RAILWAYS be 

pIeased to state : 
(a) whether the private coaI industry had 

recently threatened to stop supply of coal 
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to the Railways un1ess the Railways agreed 
to an increase in coal prices; 

(b) whether as a result of this threat, the 
Railways had to suspend some of its scrvie-
cs; 

(c) if so, the elttent of financial loss suffer-
ed by the Railways as a result of the suspen-
sion of services; 

(d) whether the dispute oVer the issue of 
coal prices was subsequently settled; and 

(e) if so, the terms of the sett1ement arriv-
ed at? 

THE MINISI'ER. OF RAILWAYS 
(SHRI C. M. POONACHA) : (a) and (b). 
Yes, Sir. 

(c) It is not possible to assess the financial 
loss with any precision, but the loss in reve-
nue has been estimated at about Rs. 30 
Iakbs. 

(d) Yes, S,r 
(e) SettIement was reached on the basis 

of an ad hoc priCe increase of Rs. SJ- for 
Bengal & Bihar and Rs. 4/- for Madhya 
Pradesh, Maharashtra coals per tonne OVer 
erstwhile control/Ceiling priCes to he allow-
ed from 1-9-1967. 

MIsUSE OF SPECIAL DEVELOPMENT 

FUND DURING GENERAL ELECTIONS 

*266. SHRI DffiRESWAR KAurA: 
SHRI C. K. BHATIACHARYYA: 

Will the Minister of INDUSTlUAL 
DBVELOPMENT AND COMPANY 
AFFAIRS be pleased to state: 

(a) whether Government have carried out 
investigation into the allegation that the 
Cement Allocation Coordination Organisa-
tion had misused the special development 
fund for political purposes during the 
general cIectiODS; 

(b) if so, .the findings thereof; and 
(c) the action taken thereof? 

THB MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F. A. AHMED) : (a) 
Inspection of the Books of Accounts of the 
Orpnisation has been carried out by a team 
of twO Officers of the Company Law Board. 

(b) and (c). The matter is under active 
coasideration. 

RBcIisslON IN INDO-WEST GEllMAN 
lNDuBI1UAL SI!CTOR 

*267. SHRI A. SREEDHARAN : 
SHRI SHRI CHAND GOBI. : 
SHRI KAMESHWAR SINGH: 

Will the Minister of INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS be pleased to state: 

(a) whether the attention of Governmeot 
has been drawn to the efl'ects of recession on 
the Indo-West German industries; 

(b) whether Government have received 
any fresh offers of collaboration from West 
Germany; and 

(c) if so, the action taken thereon? 
THE MINISTER OF INDUSTRIAL 

DEVELOPMENT AND COMPANY 
AFFAIRS: (SHR! F. A. AHMED) : (a) to 
(c). Information is being collected and will 
be plaeed on the Table of the House in due 
course. 

TARIFF COMMISSION 

*268. SHRIVASUDEVANNAIR : Will 
the Minister of COMMERCE be pleased 
to state : 

(a) whether a Committee on the wormg 
of the Tariff Commission has submitted its 
final report; 

(b) if SO, the main recommendations con; 
tained in the report; and 

(c) the decisions taken thereon? 

THE MINISTER OF COMMERCE 
(SHRI DINESH SINGH) : (a) Yes, Sir. 

(b) A statement summarising the reccm-
mendations of the Ccmmittee is placed on 
the Table of the House. [Placed I" LibrIll'Y. 
See No. LT-1717/67J .. 

(c) The reCOmmendations arc under exa-
mination of Government. 

TRADE BAIIRII!RS AGAINST IMPORTS INTO 
THE U.S.A. 

~269. SHRI VIRENDRAKUMAR 
SHAH: 

SHRI MOHAN SWARuP : 
Will the Minister of COMMERCE be 

pleased to state : 
(a) whether Government's attention bas 

been drawn to the reported waVe of "!lade 
protectionism" currently sweepins the United 
States Congress, which is Iike1y to do 




